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SHRI - ATAL BIHARI V AJPA YEE 
(Gwalior): There should be Govern
ment. _Business only after 2 O'clock. 

MR SPEAKER: I only wish you 
were, sometimes on this side and have 
the taste of it. 

'.Ve adjourn for lunch to re-assem
ble at 3 O'Clock. 

14.00 hrs. 

The Lo'k Sabha adjourned for Lunch 
till Fifteen of the Clock. 

The Lok Sabha reassembled after 
Lunch at three minutes past Fifteen 
of the Clock. 

[lVlR. DEPUTY-SPEAKER in the Chair] 

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE 

N.A.T.0. FORCES, REPORTED PLAN TO 

HAVE NAVAL EXERCISES IN THE 

NORTHERN REGION OF INDIAN OCEAN 

SHRI DlNEN BHATTACHARYYA 
(Serampore): Sir, I call the attention 
of the hon. Minister of Defence to the 
foliowir,g matte::- of urgent public im
portance and I request that he may 
make a statement thereon: 

"The reported plan of N.A,T.O. 
forces to have nav,i.l exercises in 
the Northern Region of the Indian 
Ocean and the ser:ous threat 
arising out of that." 

THEJ MINISTER OF DEFENCE 
(SERI ·sw AR.A "'J SINGH): Mr. Speak
er, Sir. 

We have informati6:i that the 
NAVAL and AIR forces of the United 
States, U.K., Iran. P2.kistan and Tur
key would take part in a combined 
Naval and Air exercise in the northern 
part of the Indian Ocean from No
vember 19 to November 30. The exer
cise is being held, as announced from 
Turkey, under the auspices of CENTO 
and is code-named "Midlink 1974''. 

PAKISTAN IS HOSTING THIS 
EXERCISE. Three of the participating 
countries-United States, U.K. ang, 
Turkey, are also members of the 
NATO Alliance. Such exercises have 
been conducted by CENTO in the past 
but the exercise planned this year is: 
the biggest held so far by this Alliance. 
These developments cannot but cause 
concern to us. The possibility inevit
ably irlcirteases of grjeatE)r big-power 
rivalry in the Indian Ocean area. 
India would only be eching the· 
fears of an overwhel!!ning majority 
of the littoral countries of the Indian 
Ocean in this regard. 

We have consistently held the view 
that any large scale presence of the 
Navies of some countries in the In
dian Ocean is bound to attract the· 
Navies of others. Moreover, such ex
ercises tend to reinforce outdated 
military groupings and accentuate 
tension in the region. Only the other 
day I expressed publicly India's strong 
opposition to these naval exercises in 
the Indian Ocean. 

. India has consistently supported 
efforts for maintaining the Indian 
Ocean as a Zone of Peace, free from 
great power rivalry and military 
escalation. We have co-ordinated our 
efforts with other countries in the re
gion to mobilise international support 
for the attainment of these objectives. 
Whilst expressing deep concern over 
these clevelopments in our neighbour
hood I would like to reiterate and 

emphasise our resolve to continue our 
efforts to achieve greater international 
understanding for reducing tension in 
the Indian Ocean. 

SHRI DINEN BHATTACHARYYA: 
I also fully appreciate and join myself 
with the feelings expressed here that 
India is exnressing its deep concern 
at the biggest naval and air exercise 
that -.lS bei.ng held from 1.he 19th to 
30th November 

But my grouse is whether the 
Government is still aware that the 
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exercise lias already started or not 
because here it is mentioned that it 
w in take place from the 19th to 80th 
November. So, it is already in opera-* 
tion, but the statemo.it of the Defence 
Minister says that they have been 
informed. I  do not know how far the 
Government is keeping itself in touch 
with the actions that are taking place 
in and around our oceans. I t now 
appears to be contradictory, to me at 
least, the statement given by the 
Defence Minister.

The Government of India, for some
time past, after the Bangla Desh 
episode, has reiterated its effort 
to heal the breach with the 
United States and its collabo
rator. in Asia. And in this 
exercise the USA is taking the leading 
part Whoever may be the host or 
under whose auspices it may take 
place, it is the USA which is taking the 
leading role. So, I do not find any 
reason why only some days back a 
red carpel reception was given to the 
United States Secretary of State. Dr. 
Kissinger and also deals have been 
made very recently with the Shah of 
Iran who, as is well-known, is one of 
the mn«!t loyal allies of the USA in 
West Asia.

Mr Swaran Singh’s visit to the 
Foulh Korea and also the rccent indi
cations of the Government of India 
to 'start a. fresh hob-nobbing with the 
LSA this approach is endangering our 
country's independence and sovereig
nty and at the same, is embittering 
our relations of friendship and co
operation with the neighbouring coun
tries. USA is hatching these new plots 
to make the Indian subcontinent an 
orbit of tension and I want to know 
as to what positive steps the Govern
ment have taken in the matter. 
What is their proposal in this regard? 
Apart from the naval exercises US is 
also adopting positive measures to 
have permanent naval and also air 
base in Diego Garcia. In spite of all 
these facts Government of India is

frantically trying to mend its fencer 
with the US imperialists. Sir, I  m a r 
refer* here to an item which appeared 
some time back in June 1974 in  the 
weekly journal ‘Round Table*. I t 
said:

‘The US Defence Secretary an
nounced in ’November 1973 
that from then onwards the 
US navy would make perio
dical and regular visits to 
the Indian ocean area. Fol
lowing this announcement 
US naval task forces from the 
7th Fleet, headed by Han
cock, Oriskany and K itty 
Hawk had been successfully 
entering and patrolling the 
Indian ocean regularly. On 
5th February 1974, it was an
nounced that the facilities in 
Diego Garcia built at a cost of
19 million dollars would be 
further expanded to include 
an extension of the runway, 
deepening of the anchorage 
and increasing the storage 
facilities.’

Then it Paid-

‘It is also of interest to note that 
there has been continunng moder
nisation and improvement in the 
capability of US naval presence in 
the Indian ocean’.

Knowing all these facts, how is the 
Government taking a policy of appea
sement, if I may say so, although this 
term ms.y not be liked by the hon. 
Minister? They are opening for the 
USA the floodgates which will endan
ger our independence by building up 
a naval base permanently in the In
dian Ocean, creating a basis for ten
sion in the sub-continent. What steps 
are you taking in this regard? Mr. 
Chavan has gone to Sri Lanka and 
I want to know whether he had any 
talk with the Government of Sri 
Lanka regarding these dangers and
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whet is the rMotion of the Sri I#nka  
Government in the matter. There 
.are so many littoral countries
which are al®0  facing a similar 
danger. So what steps are
being taken by tlje Government to 
bring come sort of united efforts so 
that world opinion can be created 
against this sort of manoeuvring and 
build up of war bases in the Indian 
ocean which is not only a danger for 
our country but for the entire world? 
So, Government must come with posi
tive steps. This sort statement will 
not do, saying as if nothing very seri
ous has taken place, today is 20th  and 
-they have already started the naval 
exercise. This has come out in the 
papers also but still our Government 
has come forward with just a for 
mal statement. My second question 
is what relation you are having with 
the Britis>hois who are having a new 
treaty with U.S.A. regarding a perma
nent naval base in Diego Garcia. Al
ready they have held two meetings 
and it is reported in the Press that 
the Britishers have almost come to a 
decision to allow the U.S. Govern
ment to have a well-built permanent 
naval and air base in Diego Garcia. If 
it is so whether this matter has also 
been taken up by our Government 
with the British Government so that 
we may know actually what is going 
to take place. This statement of the 
Defence Minister will neither satisfy 
our people nor will it help to create 
public orinion in and around the 
world against these warmongers es
pecially USA. Already monopolists 
like Birlas and others have taken a 
line of creating an atmosphere that If 
Wf» have a deal with Japan then our 
economic crisis will be solved. Whe
ther it is a fact that some of the big 
industrialists are also taking a line so 
as to presarise the Government to 
take up such a line that we may have 
relations with the U.S.A.?

SHRI SWABAN SINGH: The hon. 
Member has given the same informa
tion which has already been given

tgam m »  to time by Gtmmmm* m  
the Waer « i tte  House. Fer in stea d  
he spent qtOte atone t e e  on ©Jego 
Garcia and wanted to convey an im
pression m if  there have been two 
recent meetings between British and 
U.S. Governments and that fliey bftve 
taken some steps. The House know# 
we had announced some years beck 
that Britain and U.S. had some to an 
agreement to establish a base in Diego 
Garcia. They started with the expres
sion of 'communication’ base. While 
commenting on that information we 
made ie clear that we have experience 
that such bases originally start under 
this nomenclature of communication 
base but they are prone to develop 
into big naval or air bases. It is a  
well-known fact. It is true there was 
some sort of indication when the 
present Butish Government was voted 
into powui that they are trying to 
review that original agreement but 
later indications show that there Is no 
change in the policy of the British 
Government and U.S. is going ahead 
with creating more and more facilities 
in Diego Garcia and the British Gov
ernment appears to be acquiescing in 
that, if not actively participating in 
that. Our opposition to the establish
ment of this base is clear. There is 
not a single dissenting voice in this 
country or in this Parliament about 
our stiong opposition to the establish
ment of Diego Garcia or in fact any 
other foreign base in the Indian ocean.

We are strongly supporting in the 
United Nations and in the group of 
non-aligned countries—in all forums— 
the Sri Lanka’s proposal that the 
Indian Ocean should remain an area 
of peace and tranquillity free from 
foreign p< wers and free from big 
power naval presence.

This is our clear stand. It is inter- 
-esting that Mr. Bhattacharyya has 
named all countries but, unwittingly, 
he has scrpulously avoided naming 
the country—Pakistan—whids is the 
host country.
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feHHI ATAL 0EHARX VAJPAYEE • 
(Gwalior); He i$ more concerned 
w ith the facta.

SHRI DINEN BHATTACHABYYA: 
My party, I believe, will totally agree 
wiih the sentiments that have been 
expressed by you in your statement.

SHRI SWARAN SINGH: Thank
y w  very much. This was part of 
my statements. The House would be 
interested to know that Pakistan had 
net actively participated in any 
CENTO exercise for a fairly long time. 
In  fact, our information is that from 
1965 till about 1972 they had not parti
cipated in any of these exercises. 
There was some indication even in 
the non-aligned world that Pakistan 
is nominally in CENTO but, they are 
wanting to join the group of non-alig- 
ned countries to which our response 
was that we will be the first to pro* 
pose Pakistan's inclusion in the group 
of non-aligned countries as soon as 
Pakistan declares that they are not in 
CENTO or SEATO. They suddenly 
revived interest in CENTO and they 
are now hosting the exercise. Parti
cipation in this exercise is something 
which we shbuld take note of.

So far as the big power naval pre
sence is concerned—the U.S., the Bri
tain in this particular case—after all 
Iran is a littoral country as also Pakis
tan—it is my statement—we are op
posed to the concentration of big 
power navies in India from whatever 
region they may be. Of course, we 
should be reaBkfc that there will be 
some nirval tfftfetmce because it is in 
high seas where naval ships belong
ing to all countries w ill come and they 
may be prewfcftt dr they  might pass 
tteough. But, When ft large number 
of navtt WJotsgiog to  non-litto-
r*l ttgfedMfflr those belong
ing t e ' t i t t e f t M M g l * b o  «re m«m-
b ers^  .tlrt«  Faoer«S*ne tod  demons
trate tNKf in the north-

of th * M ia n  eeeen this
2516 US.—9

is something which is totally unaccep
table to us. That is why I  say we 
are in opposition to these naval exer
cises. Having said that, he ha$ put 
several questions. Perhaps, he might 
put them to Mr. Chavan himself 
when he is present He has to answer 
those questions as to why, m spite of 
this attitude of U.S. are we taking 
steps to improve relations with the 
U.S. But, my reply to this would be 
simple. If the relations are not like 
that, no effort is required to improve 
the relations. The effort to improve 
relations is undertaken when the rela
tions are such where improvement 
should be made. He has mentioned 
that these are the obstacles and be
cause those are the obstacles, in the 
process of improvement, we will also 
try to remove those obstacles. But, 
the objective should not be lost sight 
of that even with the countries with 
whom our relations may not be as 
good as we want them to be, every 
effort should be made to improve re
lations. That, I presume, is a sound 
policy for any country lo  follow. 
That is the whole philosophy of 
detente, But^ what is very intriguing 
is that these outdated CENTO and 
SEATO Pacts which were the prbduct 
of the cold-war period should have 
suddenly been reactivitated when they 
talk of the detente in the context of 
the parties concerned in cold-war.

So it is inconsistent with the trend 
of improving relations between China 
and the US, China and the Soviet 
Union and the Soviet XJnkm and the 
Western powers that on the one side 
they talk of detent* and relaxation of 
tension in the context of the  big pow
ers, but on the other hand In the Ara
bian sea they should bring in these 
large navies and should try  to  show 
their flag in order to overowe the 
littoral countries of the region, This 
is the objectionable aspect o f,it and 
that I* why we atffe oppoeed &  &f».

The hon.^m^mbefr has aiflt* 4  $n*#h*r 
qm sm m , mb to  wxwexrer any r a p i  pro
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been taken to take into confidence 
thjb other littoral States. The reply 
is in the affirmative, because it jr?u 
look at the geography, the vast majo- 
rity  of the littoral countries surrpund- 
ing the Indian Ocean are  non-aligned 
countries, and in two conferences, first 
in Lusaka and later in Algiers they 
have made very clear and categoric 
statements about the necessity and 
desirability of keeping the Indian Oc
ean us «n area of peace free from 
bases, free from hig power naval r i
valry, and we took active interest in 
that. Secondly, in the UN, this matter 
comes up every year and we have 
been participating very actively in 
those deliberations. Already there is 
overwhelming support for ensuring 
that the Indian Ocean remains an 
larea of peace and tranquillity.

Then he asked specially if Shri 
Chavan has taken it up with the Sri 
Lanka Government. H« is still there. 
I cannot say as to what he has talked 
with them  Of course, when he comes 
back, if any information as required, 
he will gladly give that information. 
But we know from our earlier con
tacts with the Government of Sri 
Lanka that Sri Lanka is  playing a 
leading role in ensuring that the In* 
dian Ocean remains an area of peace 
and we are fully supporting the Sri 
Sri Lanka proposal. I have no doubt 
that the views of ndia and Sri Lanka 
wou}d be identical.

Tide, I presume, covers all the ques
tions except that He said that I have 
not said th*t the exercise* started tife 
the 18th. They haVe started on the 
19th. May he bonus* my language 
was net explicit, he eould net get It. 
This is whs* I wanted Ho convey; they 
M tmtor start«* m  the ltth .

SHRI VAHm M  KAVI (Ghifayia- 
k it): L ast w ?ek  wt <fe«4 # discussion 
on the ntaytmf&t g| the TJS aircraft 
carrier VmtteUation and other ves
sels o* m ts to **y
the C I h Tv  cotinivtab Of f t*
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purpose was to  intimidate the littoral 
countries, spedd ly  poking a  threat to 
peace in the sub-continent* This if 
not merely accidental or WiftiOut Any 
purpose. With your permission; I 
would quote a etatement made by the 
Director of the Bureau of PoHtico— 
Military Affairs of the US Govern
m ent Seymour Weise, m  MatfCb
6, 1974:

"Our first post-world war II mili
tary presence was introduced hi 
the area in 1948 with the establish
ment of our Middle East force and 
in the early go’s the Departments 
of State and Defence began thing- 
ing of the longer term strategic re
quirements of the United States in 
the Indian Ocean area*’.

He stated the reason:

“The US oil industry has subs
tantial capital investment in the 
Persian Gulf region, valued at ap
proximately 3.5 billion US dollars 
In addition, Western Europe and 
Japan, the two areas of the free 
world of greatest importance to US 
security, are absolutely dependent 
on oil supplies from the Middle 
East, and that fact alone makes it 
o f interest to us".

$ 0  the intention is very clear iox 
establishing and expanding this base at 
Diego Garcia ps well is  connecting 
with other bases, Simonstown in South 
Afrfoa, Satthip in  Tfcnifend, Subic la  
the iTWUipines and Guam in the Paci
fic—’' 1 dp not want to go into details. 
In this context, J would ask whetbsr 
the hon. Mfc&ter is a*ra?» th a t some
time *wr3fer the Amacirans f e d  latom 
some step» in  desert 
I apsftftl to Mm te*M k ftr tp A ir i tsm  
report* about & m m  i* v m m  <*

this aee lent, H ie f>od th *  
the UniUd m * r a  had M *e*  * *
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Smith Africa; it is a very important 
decision by t&e novaligned countries 
which are anti-colonialism. Does he 
thfaatk that Che naval exercise will give 
a boost and prestige to South Africa 
because of the use of the Simonstown 
Jbase Also Dr. Kissinger was here in 
.an attempt to improve relations in the 
sub-continent, Bangla Desh, India 
and Pakistan. Has it helped or not? 
During his visit the question of keep
ing the Indian Ocean as a zone of 
peace and the question of the base a t 
Diego Garcia were taken up. We are 

•entering into bilateral talk with 
Pakistan after the Simla agreement. 
Within a  week of Kissinger's visit in- 
spite of his efforts to improve the 
situation in the sub continent, Pakis
tan is playing host to this naval ex
ercise. Definitely it is a threat and 
intimidation. 1 should like to know 

whether the hon. Minister agrees with 
this point. The hon. Minister of Ex
ternal Affairs said that an ad hoc 
committee had been formed by the UN 
regarding the Indian Ocean. Has 
our Government expressed its concern 
about the naval exercise to the Secre
tary General of the United Nations? 
Do we propose to take up the matter 
in the <*d hoc committee so that fur
ther exercises could be prevented? 
Has our Government expressed its 
strong protests to the countries parti
cipating in the exerciser

in some other forum. I say some press
reports where he said that this
matter was discussed and he also 
said that on this point there was a 
difference of views between India
and the United States of America. He 
asked whether the exercises were a 
threat to the sub continent. When we 
say subcontinent we normally mean 
Pakistan, India and Bangla Desh.
Pakistan is participating in it and so 
the use of the expression sub-continent 
would not perhaps be proper. To be 
specific at the moment I do not think 
that it is an immediate threat.

Of course, we oppose it because any 
large-scale presence of outside navies 
of countries other than littoral 
countries does create a situation 
where there are tensions in the region. 
We and other littoral countries will 
be exposed to all types of pressures, 
overawing tactics, allurements, in
ducements etc., and there may be 
generation of tensions. We are, there
fore, totally opposed to it. To the 
extent it boosts up Pakistan’s morale, 
it becomes a negative factor because 
c*ur efforts to normalise relations get 
thwarted. It comes in the way of 
implementation of the various propo
sals between us and Pakistan, and 
the objectives of the establishment of 
a durably peace is to that extent rote” 
gated to the background.

SUBS SWARAN SltfGJfc I «hall 
confine* myself to the specific questiop 
put by the hon. Member because with 
regard to t to  fcfrt P»^- #¥» ajialysis, 
1 broadly agree. That is the position 
that vfe have been taking from time 
to on the floor of the House; it 
is more or less on the samft iw** that 
he has mentioned. The question of 
Diego'Garcia b*>* w*s M m  ** 
m entioM  by the hon. M f»b«rw tth  
the &eo»tary pf State Dr. Kissinger 

i  nm  to .
Chavan h L s « a t t e  a gkateinenk

a J w w f & J S E S

He asked whether we have report
ed this naval exercise to the UN. 
There is nothing for us to report. The 
CENTO headquarters have already 
announced that the exercise is taking 
place fcfom the 19th. He then -asked 
whether we have protested to tibe 
UN. I  ahwVl Hkg to take the House 
into confidence because we should 
understand the situation. I must 
frankly say th*t Pact exercise is 
something which is taking placet fram 
time *o time in the NATO, SJ5ATO 
4 tc. To & certain eirtefrt, ttfcr# is 
scope for "*4urt pare called mutual de
fence jssets even jfe the UN'
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If we try  to  invoke any particular 
clause of the UK Charter against it, 
we may not succeed. But tha t i#4o t 
the important point. The point is 
that non-littoral countries shouM  
come in such big strength, into the 
Indian Ocean and try  to establish 
bases not only in  Diego Garcia but 
several otiher places. These are the 
things to which w e object. I t is more 
a political matter for the  littoral coun
tries of this region and the UN forum 
can be used to mount the requisite 
pressure. That is what is being done 
by discussing this matter and also 
mentioning it hi the UN General As
sembly and also in the group of coun
tries whidh are discussing jt on the 
initiative of Sri Lanka. Our Opposi
tion to such activities has been con
veyed from time to time in no un
certain terms to USA and Britain 
which are the ‘main non-littoral coun
tries coming within the definition of 
'big powers’ and our position is well- 
known.

SHRI BHOGENDRA JHA (Jai- 
nagar): As the minister said, there
cannot be two opinions in this coun
try  about our opposition to turning 
the Indian Ocean into an area of 
tension and an area for naval exer
cises . But that is neither here nor 
there. This has been said several 
times. I want to draw the attention 
of the Minister to the fact that this 
is coming in the background of the 
open declaration by President Ford of 
USA—perhaps for the first in the 
history of USA or fo the recent history 
of the world when a Head of State 
has said it—that ha is not going to 
deter from the policy of utilising the 
CIA as a  means of subverting the gov
ernments to  his dislike. M r. Kissin
ger, w ith whom our hon. Minister 
as External Affairs Ministar ham got 
very friendly chats* is reported  to  the 
monopoly' press as having stated be
fore the US CangreatiekiBl Commit
te e  th a t if th«  irresponsible voters 
elect a  Government which m ay tu rn  a

country towards then*
the US Government cq*  intervene.

So far as the au c tio n  jubverpioi*. 
of countries is concerted, it is Ifcnowfc. 
to the whole world that in Chil* 
when the first revolt took place to  
capture pow er.. . .  ‘' ̂

MR. tmpUTY-SFBAKER; X am. 
trying to follow the connection.

SHRI BHOGENDRA JHA: T he
naval presence of the USA gives a p ro . 
tecting umbrella for such activities. 
In Chile the subversion led to the 
assassination of Allende and suppres
sing those parties and forces which 
supported Allende. These parties* 
have been banned, These sinister: 
things we know

In this background I would like tor 
know from the hon. Minister one 
thing. When the hon. Minister had 
been to the United States to meet 
Mr. Kissinger, the press in this coun
try had reported that Mr. Kissinger 
had told him that if any officer of 
the United States is found spying aga
inst the established government of 
India in order to subvert it, if it is 
pointed out to the United States, th a t 
officer would be recalled. That im
plies that the United States has as
serted its right to employ spies to  
subvert the established government of 
our country. Only, it will recall 
them when they are caught red-hand
ed I t is like saying that my friends 
can go to the house o f Shri Vajpayee 
and steal something, but if he is 
caught then I  will recall him; oth«K  
wise, he can go scotfree.

SHRI ATA& BIHARI VAJPAYEE* 
May I  request Shri Jh a  net to  send 
a conwminiirt to my house?

SHRI BH0GBND8A. JHA* I  k  
Shri Vajpayee Is wett-peoteeta*,

In this Situation, when th* tension in 
the sub-continent js

s - i s s r s a T a s c
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thfcre is the biggest ever naval exer
cise of these powers near our bor
ders, on th« northern side of the 
Indian Ocean. Doe$ it not imply 
something? In a situation wtoere we 
are  trying to improve our relations 
with Pakistan, when we have done 
everything possible to normalise the 
situation, the revival of the old Dulles 
theory of equating Pakistan with India 
is bound to create more tension.

At thi8 time our Government, thr
ough the press in this country, has 
been creating in the United States an 
illusion tha t India is a dominant 
power in South East Asia. Will the 
naval exercises not disturb the equi
librium? Is it not a step in that direc
tion?

MR. DEPUTY-SPEAKER; Now I 
can see the connection, though a very 
thin one.

SHRI BHOGENDRA JHA: As the 
hon. Minister knows, Mr Kissinger 
had come to India.

SHRI SWARAN SINGH: I was in 
the United Nations at that time.

SHRI BHOGENDRA JHA; I would 
like to know what is the reason for 
this. After coining to India, Mr. 
Kissinger assessed the situation that 
the Government of India will not go 
beyond a formal opposition to it and 
after that assessment he has sent the 
Seventh Fleet to tihe Indian Ocean. 
Because, it is mentioned in this state
ment:

“The possibility inevitably incre
ases of greater big power ri
valry in tiie Indian Ocean 
area.”

That is the thing, the theory put 
by the Government of India, props* 
gated by the fcidian ^monopoly press 
and initiated by the President Ford 
of USA when fee told a lie to the 
world that the Soviet Union has got 
four naval bases in the Indian Ocean. 
After that, aU those countries denied

and the Secretary-General of the 
United Nations said that the Soviet 
Union has got no military bases in 
India.

Then, in such a situation of big 
power rivalry, I would like to know 
from the hon. Minister whether the 
Government of India would like to tell 
the Soviet Union that if USA invades 
this region, even this country, the 
Soviet Union should keep aloof to 
avoid power rivalry. . .

MR DEPUTY-SPEAKER: You lnave 
put your question.

SHRI BHOGENDRA JHA: Whe
ther it is a fact that the Soviet Union 
has got no military bases in the 
Indian Ocean area, whether the Soviet 
Union categorically stand for main
taining peace in the Indian Ocean.. . .

MR DEPUTY-SPEAKER: Please
conclude now.

SHRI BHOGENDRA JHA: Whe
ther it is a fact or not, in such a situa
tion, that only USA and UK are hav
ing bases in the Indian Ocean.. . .

MR DEPUTY-SPEAKER: That is 
all.

SHRI BHOGENDRA JHA; Lastly, 
whether there is some teeth 
in the voice of the Government ot 
India or not, whether our Government 
has been firmly opposing it or not 
In case UK gives the naval base faci
lity to USA, I  would like to know 
whether the Government of India 
will tell UK that India will quit the 
Commonwealth and that this act will 
be treated as an unfriendly act, a 
hostile act, against the interests of 
India.

MR. DEPUTY-SPEAKER- If you 
can answer anything, you may do so 
I have got myself confused.

SHRI SWARAN SINGH; I  am in 
the same difficulty as you, Sir. I 
really do not know what to answer.
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[Shri Swaran SinghJ.
Although I agree with most of what 
he said, I could not catch the question. 
If you read his whole speech, you 
will find that he has not asked me 
any question on any specific point ex
cept, perhaps, whether the Govern
ment of India is going to convey to 
U .K . that they intend to leave the 
Commonwealth. I think, thbt was 
one point he made, if  you are pre
pared to allow him to put any spe
cific question, I am prepared to ans
wer.

MR. DEPUTY-SFEAKER: I am
not prepared to allow that.

SHRI SWARAN SINGH; Anyhow, 
I will answer one or two points that 
he made.

He has raised the question of bases 
ol USSR and their presence. Neither 
in the statement nor in any of the 
other questions this m atter has been 
raised. Even if others are raising 
somewhere... (Interruptions) . I  hope, 
you know what “Big Power” includes. 
“Big Power” includes five permanent 
members of the Security Council and 
two of them are there—France also 
comes from time to time, China also 
comes, the Soviet Union also comes. 
What I am saying is that it is quite 
natural and in fact the Soviet Union 
has said that, if the Americans and 
the British or the Western countries 
continue with their bases in this or 
any other region, they will also be 
compelled to come; there is nothing 
wrong. And this is what we want 
to avoid. (Interruptions). Let us 
not enter into any argument. You 
are asking me about Information. I 
abide by what I say. The inevitable 
effect, as the experience in other 
regions shows, whether it  is North 
Atlantic or Meditarranaan or the 
western part of Fiacific, is that, if one 
country starts their presence, these 
big powers, on account of their as
sumed global responsibility, do come 
in . We went, precisely, to prevent 
the  development of that type of situa

tion %  the Indium Ocw  which ha*  
remained a  lake of jpe«c* parfcci^rly  
after the exit of the British an4  efte* 
all these littoral countries have be
come independent. Let not the type 
of tension* that exist to other Oceans 
be repeated here. This is jpnecisely 
the reason why all the littoral States, 
are opposed to the establishment of 
bases. If other big power* or even me
dium powers feel that their interests 
are threatened, then a sort of race 
starts, tension develops, which is not fin. 
the interest of the countries in the le 
gion. I am not trying to apportion the 
blame On one of the  other, while ans
wering this aspect. There is no doubt 
that, even in the United States, there is 
a strong volume of opinion, asking how 
their own interests are served by hav
ing a base, roughly about 7,000 miles 
from their coast. There are critics 
of this policy in Britain also. You 
must have read in the newspapers 
that Britain had said tlhat they would 
like to revise their agreements with 
South Africa, particularly the Simons
town Agreement. We have to encou
rage these voices of dissent even In 
this country so that the requisite 
amount of pressure is mounted inter
nationally and internally and these 
so-called big powers are deterred from 
indulging in this type of aggressive 
action in regions where they have no 
immediate interest. They sometimes 
claim that they want the flow of oil 
from the Gulf area, whether it Is an 
Arab country or Iran, to be ensured. 
But the whole world knows that, over 
the last 30 years, ever since the end 
of the last War, there has not been 
any untoward incident even though the 
base was not there. These are the 
types of excuses that are put across 
by those countries who want to esta
blish their presence in the form of 
bases *&d the rest. It j* for this 
reason that we are opposing these 
moves.

It fe true, t  confirm w hft fee said, 
that the Soviet Union M s nmSc a v e r y
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categorical statement that they do Hot 
have any base8 in any littoral country 
o f ih e  ftUStb Qtoean, and **• ttfere- 
sentatives of those countries that 
were hasted by the Americans have 
also made statements th a t the Soviet 
Urdon have no hades, in  this particu
lar ease I thought we were not dis- 
cussing that aspect and that is why 
there was no occasion for me to make 
a reference to that.

SHRI BHOGENDRA JHA: What
about the part relating' to  quitting the 
Commontorealtta—the oifly question 
that you had understood?

MR. DEPUTY-SPEAKER; I would 
not allow that because it is none of 
the business of the Defence Minister 
to say whether they are quitting the 
Commonwealth or not. Shri Atal 
Bihari Vajpayee.
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SHW A a m  BIHAItt V M P A im
SHRI SWABAK SINaH: I w ill be 

very brief, Be.ft«r$ed|pr a t ^ i  that 
be will put precise questions, I wiU 
be precise. Firstly, it is n6t 
that we make statements; statements 
however are important whether they 
are public statement as I did er 
others; 1 need not apologise because 
I believe that it was my statement 
which compelled th*m to disclose 
these eacercies and ao on. Rftgar$i&£ 
the second part of the question, I  am 
no longer in the Foreign Office and 
I cannot say about whether our fore
ign office has conveyed any protest to 
the four littoral countries.

SHRI ATAL BIHARI VAJPAYEBi 
On a point of Order. The Govern
ment functions under joint responsi
bility The Defence Minister repre
sents the Government of India. He 
can’t run awav from his responsibi
lity.

SHRI SWARAN SINGH: I am not 
running away from responsibility.

SHRI BHOGENDRA JHA: Re
garding commonwealth also we wanted 
to know the thinking of the Govern
ment of India.

MR. DEPUTY SPEAKER: Minister 
may apeak on behalf of the Govern
ment but I  am concerned with the 
relevancy of the question. I  feel that 
many of the questions come uftder the 
purview of the Stareiga retettaas. 
Well, X don't think it would be proper 
for another Minister to answer on be
half of the Foreign Relations Mfadftry 
or External Aflaixs Ministry. Moreover 
it  concerns the broad policy of the 
Government I t  ig upto him; b a t I  
should suppose tha t it Ism to be 
d o ite d  a properly authorised nasner,
I don’t know.

SHRI SWASAN flQiGgB: Sir, J*
fact, I  do not a t all evade 3<itat tea-
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ponsibiHty; that is why I  have 
aninWed tfettertd questions. But on 
gome ©f tbeee facts you cannot expect 
me to be quite In touch wit*) all the 
day to  day operations In the Foreign 

1 Office. That 1 certainly cannot do. 
But X would say, {fee expression of 
Govenafeetat views in the House and 
the views of opposition m em terr are 
no docAi known to  these countries 
and I will pass on this suggestion for 
the consideration of the foreign Jffioe 
that we must consider whether we 
would like to  call the ambassadors 
and convey our feelings to them. The 
second question V as this. This is 
about the talks going on in Pakistan. 
Mr. Vajpayee was in two minds about 
this question. Be has said, he is in 
favour o f Improving relations with 
Pakistan but he said it would have 
been postponed for 10 days or 15 days 
and so on. I would say I  don’t  agree 
with him. I think it is wise to carry 
on this process of normalisation and no 
useful purpose would have been serv
ed in postponing it for a  fortnight or 
so. That will not help at all.

Then, he has given information 
about the presence of USSR ships in 
Indian ocean. I don’t  give the exact 
number but I do confirm that Soviet 
are sending naval ships in ti>e Indian 
ocean. They have been piesent trom 
time to time; this is within their beat 
from Vladivostok to the Black sea and 
they pass through Indian ocean; they 
have been in the Indian ocean, there 
is no doubt about it.

If I may say, in our own mind, we 
should have some distinction between 
Axed bases which provide facilities of 
another type and the  presence of 
naval ships. There is a clear dis
tinction between the two. Names of 
Somalia, south Yemen and Iraq were 
mentioned as countries where Soviet 
Union have bases. The Soviet Union 
has flatly denied thi*. There three 
countries Who a*e very friendly to us 
tove also individually and strongly

denied the existence of any base. Our 
own information is that what these 
countries say is correct. The last 
question of Shri Vajpayee was: Can 
Soviet Union unilaterally say that 
they will not bring their ships here? 
I cannot answer for Soviet Union. I t 
is for them to decide.

SHRI SHANKAR DEV (Bidar): **

SHRI M. RAM GOPAL REDDY 
(Nizamabad): Mr. Deputy Speaker, 
Sir, our Defence Minister has an
swered the questions as Minister of 
External Affairs but I  want to  request 
him to answer my quesetions as 
Defence Minister. Just new Mr. 
Bhogendra Jha asked the Minister 
whether this Government has got tooth*
I want a reply from the Minister that 
not only the Government hag got one 
tooth but they have got teeth to bite 
any enemy whether internal or exter
nal. In these naval exercises about
20 war ship® of Pikistan are taking 
part I want to know through which 
route they have passed If they have 
passed between India and Shri Lanka 
whether our naval forces noted their 
movement or not. In the previous 
years also there were such exercises. 
I want to know whether Pakistan 
took part in those exercises I think 
because we have sunk Gazi, Pakistan 
wantse to show to the world that it is 
still strong. That is why it might 
have invited these people at his cost. 
Further whether these five powers 
had conducted any joint exercises 
previously also. I would say this 
simple statement would not do and 
we will have to show some strength. 
Lastly, have these five powers inform
ed the littoral countries that they are 
going to conduct these exercises in 
Indian ocean. If they have not and 
if any ship enters that ocean what 

. will happen to the fate of that ship. 
If that ship belongs to our country 
what action Government is going to 
take.

**Not Wcorifed.
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SHRI SWARAN SBKSH: I  did a *  
take the question ol « n « i a n d  
voice seriously nor should ray col
league tatee it seriously. This is the 
usual flourish and  we should be ac
customed 1e t iu t t  flourlfilMBs in parlia
mentary life. I do not think he meant 
it seriously. He knows w e have 
teeth. Many a time there is a com
plaint that we show our <teeth too 
much. He has then asked whether 
these exercises will increase the 
strength of Pakistan. I can say that 
in real terms, unless any of the other 
countries pass any of their naval 
ships or naval craft to  Pakistan, It 
does not increase the *mv*3 strength 
of Pakistan, t t  is quite obvious that, 
after all, Pakistan is frantically trying 
to acquire some more ships. They 
have succeeded partly. And, to that 
extent, their naval Strength has in
creased. But, as Defence Minister, I 
say that we are not sitting idle either. 
I  am sure that Pakistan will desist 
from embarking upon any adventurist 
course because they should know that 
it is not in their interest, and India 
will be fully prepare to safeguard 
India’s sovereignty send integrity with 
determination. That is something 
which could not be lost on anyone, 
not even Pakistan----

AN HON. MEMBER; Then Pakis
tani ships come, what do you do?

SHRI SWARAN SINGH: They do 
not come. Perhaps, you have an idea 
of old Pakistan. K«w they do not go 
to East much. Formerly, when Ba&gta 
Desh and West Pakistan w ere one, 
their ships used to pass through the 
Bay of Bengal Now, they do not 
come to  the Bay  of Bengal fceeataae 
they have nothing to do t e e .  Ttoey 
can never paw through our territorial 
waters, i f  stay naval ship passe* 
through (he <high sees, <h«r» is pi%* 
cion* Httie tfetit aaed be done of 
should be  done. W * should net ** 
overtouchy as with regard to the 
presence of to y  ship whether it is 
Pakistan or* Chinese or American in

bur ^g h tn w fco p d  ** SW&,
course, we w avim ** t*»t fe k 

Jor M u* than innocent passage er the 
Mke. There ar« certain n le e  *»*h 
m **4 to passage through Mgh^ms. 
So long as those at* adhered *>, 
nobody bothers. We are not afegrttoig 
a policy a t if X imay s*y »<V M otion 
in thfr respect Our ****1 sMfa visit 
several friendly eeuntria* Saval 
ships of a large number <rf countries 
visit our ports also. A*xl w* give 
them the usual facilities like hunker- 
age, food. Their sailors eaene out 
and relax and take everei** just as 
our sailers do and our ships also 
visit several foreign Gauntries. Nftvies 
are somewhat international and there 
ere certain norm# that ere adopted. 
Generally, they are w ell understood 
and well-adhered to.

SHRI M. RAM GOPAL REDDY: 
Was any information given to the 
littoral countries?

SHRI SWARAN SINGH: No infor
mation was given to the littoral 
countries.

16.13 Jus.

CUSTOMS TARIFF TtTT T.

Appointment of Members eto Select 
Committee

MR. DEPUTY-SPEAKER: Mr.
Maharaj Singh.

SHRI MAHARAJ SINGH: (Main-
puri): Sir, 1 beg to  move:

“That th is House do appoint Sar- 
vasteri C. SubsMttnMriara Ittd Slwsiii 
Bhushan to the Select CaMinfctee 
on the Gustenbs T ta t t  Bffl, MW in 
the vwtfnfcies paused Snr *he resig
nations eg S e w M  Y. m  Cfwvan 
and 1C. R. Ga»eah ”
MU ©OTJTY.SPEAKEE: The

question is:
“That this Souse Hie appoint Sar- 

vashri C. Subramanfeuplr *W>d flfceefoi


